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Title: Regarding disorderly conduct on the part of few members in Lok Sabha during the proceedings of the House.
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HON. SPEAKER: Do you want to say something?
SHRI KALYAN BANERJEE : Yes, Madam.
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SHRI KALYAN BANERIJEE : Madam, in the morning during the agitation, some of my utterances may have hurt your sentiments. I am really sorry for
hurting your sentiments.

HON. SPEAKER: It was not my personal sentiment or something like that. I am here as a Speaker; and whatever I am speaking here, I am speaking
as a Speaker. 1t is not that Sumitra Mahajan personally is saying anything.

SHRI KALYAN BANERJEE : I hurt the sentiments of the hon. Speaker's Chair. I am really sorry for that.
Secondly, Madam, yesterday when the incident happened, I had really prayed to you two times...(Inferruptions)
SHRI RAJIV PRATAP RUDY(SARAN) : What incident?...( Interruptions)

SHRI KALYAN BANERJEE : Madam, kindly tell them not to disturb...(Interryptions)a€) Kindly allow me.
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HON. SPEAKER: They have said. Prof. Saugata Roy has said.

Now, Papers to be Laid on the Table.



...(Interruptions)
HON. SPEAKER: I am not allowing you.
Yes, Dr. Joshi Ji.
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